- Income Tax Appellate Tribunal, Mumbai Benches, Mumbai
. Consolidated list qf orders ready for Pronouncement on 10.08.2026

ﬁ.efore Shri Anikesh Banerjee, JM & Shri Biiayananda‘Prushet‘h, AM

( .

Sr Bench/ Date of
no. ; ITA No Name of the asseessee Author Hearing
1 ITA {2867 /M/26 . |A-1 Construction A/IM 30.07.2026
| 2 ITA |1685/M/26 |Ameeta Jagdish Thackersey A/IM 29.07.2026
3 ITA gg;g ;;64 /26 Aakar Investment Pvt. Ltd. A/JM 29.07.2026
4 ITA (2840/M /26 Autoplant System India Pvt. Ltd. A/IM 29.07.2026
5 | ITA [2699/M/26 |Surbhi Investments and. 'I‘radmg Company Pvt Lid. A/IM 29.07.2026
"6 | ITA {2863/M/26 {Arun Mohanlal Patel A/IM 1 30.07.2026
7 | ITA |2875/M/26 |Akshay Ramprasad Agarwal A/JM 30.07.2026

\$y

ASSISTANT REGISTRAR




IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCHE-A, MUMBAl

SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER
AND
BEFORE SHRI BUAYANANDA PRUSETH, HON’BLE ACCOUNTANT MEMBER

List of orders to be pronounced on 10thAugust, 2026 (Monday)

Sr.No. | ITA Number | Name of Assessee Date of |Bench | Author
‘ hearing '
1 2867/M/26 | A-1 CONSTRUCTION |30/07/26 | A - 1IM
. NX
2 1685/M/26 | AMEETA JAGDISH 29/07/26 A M
THACKERSEY , ] .
3 2818 & AAKAR INVESTMENT | 29/07/26 | A M
2819/M/26 | PRIVATE LIMITED
4 2840/M/26 | AUTOPLANT SYSTEM |29/07/26 | A IM
INDIA PVTLTD
5 - 2699/M/26 | SURBHI 29/07/26 | A M
' INVESTMENTS AND '
TRADING COMPANY
PVTLTD
6 2863/M/26 | ARUN MOHANLAL 30/07/26 | A IM
: PATEL
7 2875/M/26 | AKSHAY RAMPRASAD | 30/07/26 | A M
AGARWAL
Lounmald Qas
Soumili Das
PS

Mumbai, Dt : 07/08/2026



